
DAILY REPORT OF PREVENTIVE MEASURES FOR COMBATING THE
IMPENDINGTHREATOFNOVELCORONAVIRUS.

DATE: 08/06/2020

1) RegistrarGeneral alongwithotherOfficersoftheRegistry

talked totheDistrict&SessionsJudgesofthe JudgeshipsoftheStateof

Biharon telephone andenquiredabouttheprevailingsituationinthe

DistrictCourts.Thedetailsofthetelephonicinteractionmade withthe

District&SessionsJudges arementioned here-in-below:

i) Araria:System isreportedtoberunningsmoothly.

ii) Aurangabad:System isreportedtoberunningsmoothly.

iii)Ara: System isreportedtoberunningsmoothly.

iv)Banka: System isreportedtoberunningsmoothly.

v)Bhagalpur:System isreportedtoberunningsmoothly.

vi)Buxar:System isreportedtoberunningsmoothly.

vii)Begusarai:System isreportedtoberunningsmoothly.

viii)Darbhanga:System isreportedtoberunningsmoothly.

ix) EastChamparan(Motihari):System isreportedtoberunningsmoothly.

x) Gopalganj: System isreportedtoberunningsmoothly.

xi) Gaya:System isreportedtoberunningsmoothly.

xii) Hajipur:System isreportedtoberunningsmoothly.

xiii)Jamui:System isreportedtoberunningsmoothly.

xiv)Jehanabad:System isreportedtoberunningsmoothly.

xv) Kaimur(Bhabhua):System isreportedtoberunningsmoothly.



xvi) Katihar:System isreportedtoberunningsmoothly.

xvii) Khagaria:System isreportedtoberunningsmoothly.

xviii)Kishanganj:System isreportedtoberunningsmoothly.

xix) Lakhisaria:System isreportedtoberunningsmoothly.

xx) Madhepura:System isreportedtoberunningsmoothly.

xxi) Munger:System isreportedtoberunningsmoothly.

xxii) Muzaffarpur:System isreportedtoberunningsmoothly.

xxiii)Madhubani:System isreportedtoberunningsmoothly.

xxiv) Nalanda:System isreportedtoberunningsmoothly.

xxv) Nawada:System isreportedtoberunningsmoothly.

xxvi) Patna:System isreportedtoberunningsmoothly.

xxvii)Purnia:System isreportedtoberunningsmoothly.

xxviii)Saharsa:System isreportedtoberunningsmoothly.

xxix) Samastipur:System isreportedtoberunningsmoothly.

xxx) Sasaram:System isreportedtoberunningsmoothly.

xxxi) Sheikhpura:System isreportedtoberunningsmoothly.

xxxii)Sheohar:System isreportedtoberunningsmoothly.

xxxiii)Sitamarhi:System isreportedtoberunningsmoothly.

xxxiv) Siwan:System isreportedtoberunningsmoothly.

xxxv) Supaul:System isreportedtoberunningsmoothly.

xxxvi) Saran:System isreportedtoberunningsmoothly.

xxxvii)WestChamparan:System isreportedtoberunningsmoothly.



2) ThenumberofcasesmentionedinwritingonE-mailID

providedforurgent hearingandthenumberofprayersallowedbyHon'ble

Mr.JusticeDineshKumarSinghandHon'bleMr.JusticeHemantKumar

Srivastava alongwiththetotalcaseslistedtodayaswellasfiledthroughe-

filing today arehereunderinthetablebelow:

Numberofcases mentioned

in writing on Email-Id-

ementioning.phc-bih@gov.in

Numberof

cases

allowed

Totalno.of

cases listed

before the

Hon'ble

Court for

hearing

through

video-

conferencing

Totalno.of

cases filed

before the

Hon'ble

Court

through e-

filing

444(including78ofSaturday

dated6.6.2020)

348 1593 196

3) RegistrarGeneraland otherofficersoftheRegistrymade

inspectionofthecampus ofthePatnaHighCourt. Asreportedbythe

CourtOfficer, nodead crow/birdwasfoundin andaroundthecampus.

4) RegistrarGeneralenquiredfrom the Doctors ofthePrimary

HealthCentre,PatnaHighCourt,aboutthenumberofpatientswho came

totheHospital.Itwasreportedthat twentyseven patientscametothe

Hospital,whoweredulyattendedbutnonewas havinganysymptom of

COVID-19.

5) Incourseofinspection,RegistrarGeneral alsoenquiredfrom the

securityGuards postedinthecampusaboutthe entryofpeopleinthe

campus. Itwas reiteratedthat entryof unauthorized personshas

beenprohibited.




